Name of the corporate debtor: G. C. Property Private Limited;

Annexure - 7

Date of commencement of CIRP: 11-03-2022 (order received on 22-03-2022);

List of operational creditors (Government Dues)

(Amount in X)

List of Creditors as on: 07-04-2022

Detail of Claimaint |Details of claims received| Details of claims Admitted Amount of
% of voting | Amount of | any mutual | Amount of | Amount of
Amount of Whether . . . . .
Sl. No. Date of Amount X Nature of sharein contingent | dues, that | claim under| claim not | Remarks, if any
Department Government R R claim . related . . I .
receipt Claimed X claim CoC, if claim may be set | verification | admitted
admitted party? .
applicable off
Income Tax Proof of claim
4 . Central 05-04-2022| 12,66,560 - Unsecured | No Nil Nil - 12,66,560 - requested for,
Department, Circle replv awaited
5(3)(1), Mumbai Ply
TOTAL 12,66,560 - - - - 12,66,560 -




